FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the IBBI (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF

SANGHVI BEAUTY & TECHNOLOGIES PRIVATE LIMI D

v I  REFEVANT PARTICULARS o o ol ki

1, Name of corporate debtor SANGHVI BEAUTY &TECHNOLOGIES PRIVATE

LIMITED

2. | Date of incorporation of 12t August 2015
corporate debtor

3. | Authority under which ROC- Incorporated under the Companies Act,
corporate debtors are 2013
incorporated /registered

4. | Corporate Identity No, U72900PN2015PTC156163

5. | Address of the registered Registered address:
office and principal office (If ; PR
any) of Corporate debtors gsggflv;?fggg, No. 105/2 , ShivajiNagar

. Maharashtra

6. | Insolvency commencement 12th September 2025
date in respect of corporate
debtors

7. | Estimate date of closure of 11t March 2026
insolvency resolution process

8. | Name and registration Beleyur Resolutions Private Limited
number of the insolvency Represented by its Director and Insolvency
professional acting as professional Ravindra Beleyur
Interim Resolution Reg. No. IBBI/IPE-0163/IPA-1/2023-24/50073
Professional (IRP)

9. | Address and e-mail of the ‘Shreevathsa’, 428, 19th B Cross, 3rd Block,
Interim Resolution Jayanagar Bengaluru - 560 011
professional, as Tel: +91 80 26540193
registered with the Board Emall : ip@beleyur.com

10.| Address and e-mail to be Beleyur Resolutions Private Limited
used for correspondence 'Shreevathsa', 428, 19th B Cross, 3d Block,
with the Interim Resolution |Jayanagar, Bengaluru - 560 011
Professional Tele: +91 80 26540193

Email: cirp-sanghvibtpl@beleyur.in

11.| Last date for submission of | 6t October 2025
claims

12.| Classes of creditors, if any, Not Applicable
under clause (b) of sub-
section (6A) of section 21,
ascertained by the IRP

13.| Names of Insolvency Not applicable
Professionals identified to act
as Authorised Representative
of creditors in a class

14,| (a) Relevant Forms and (@) Web link- _

| (b) Details of Authorised | httpsi//www.ibbi.gov.in/home/downloads
Representatives (b) Not Applicable
are available at:

Notice is hereby given that the Hon'ble National Company Law Tribunal, Mumbai
Bench-VI has ordered the commencement of a Corporate Insolvency Resolutlon
Process of Sanghvi Beauty & Technologies Private Limited on 12th September 2025.
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The creditors of Sanghvi Beauty & Technologies Private Limited are hereby called
upon to submit their claims with proof on or before 6th October 2025 to the
Interim Resolution Professional at the address mentioned against entry No.10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with proof in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract pe

Date: 19t September 2025
Place: Bengaluru PO
Ravindra Beleyut

. Representing the Beleyur Resolutions

Private Limited (IPE)- Interim
Resolution Professional of Sanghvi
Beauty & Technologies Private Limited
under CIRP

The above notice was published on 21st September 2025 in the
following print media:

1.Times of India(English)-All Maharastra editions
2.Lokmat(Marathi)-All Maharastra Editions.




TIMES NATION | H-1-Not-To-B

SUNDAY TIMES OF INDIA, MUMBAI

SEPTEMBER 21,2025

Rahul calls Modi ‘weak Prime Minister’

Times NEws NETWORK

New Delhi: With US impo-
sing one lakh dollar fee on
H-1B visas, Congress le-
ader and LoP in LS Ra-
hul Gandhi called Na-
rendra Modi a “weak

ming a 2017 tweet in
which he had used the
sameepithet on the issue con-
cerning US visas for highly
skilled Indian workers.

Taking potshots at

Trump’s recent phone call to
wish Modi on his birthday,
Congress president Mallikar-
jun Kharge said, “Indians are
pained by the return
gifts you have received
after the birthday call.”

Congress lamented
that Modi’s “strategic
silences” and “loud op-
tics” have become a lia-
bility for the country, adding
that bear hugs, hollow slo-
gans, concerts, getting people
to chant ‘Modi, Modi’, and su-

perficial bravado is not fore-
ign policy.

Posting anews report that
said India has 71% of H-IB vi-
sas and would be hit the har-
dest by the levying of steep
US fees, Rahul posted on X, “T
repeat, India hasa weak PM.”

In the same message, Ra-
hul reposted his 2017 tweet
when he had reacted to Modi
notraisingthevisaissue with
President Donald Trump
with the remark, “India has a
weak PM”.

Last-minute bookings to US’s visa executive
US up since Sat morning

»>FromP1

! mid the scramble of
H-1B visa holders cur-
rently in India to return

to the US, a one-way economy
ticket on an airline’s Delhi-
New York flight leaving Satur-
day night was selling for Rs

THE TIMES OF
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THE ART AND SCIENCE OF TEXTILES

BY BRINDA MILLER

Fine Artist & Chairperson Kala Ghoda Association

Discover the fascinating intersections
of creativity, Iradition,and imnovation
n textiles with Brinda Miller,

one of India’s most respected

artists and curators.

- NIFT Campus, Plot No. 15, Sector- 4,
Kharghar, Navi Mumbai
Wednesday, 24th September

Apm onwards

* Enry by ivitation only

1.05 lakh on Saturday afterno-
on.Byevening, American Air-
lines’ AA 293, scheduled tolea-
ve Delhi at 11.30pm and arrive
in New York at 6.05am Sunday,
was the only option remai-
ningtobeat thedeadline.

Tech giants like Amazon
and Microsoft advised their
H1B and H4 visa-holding
employees to return to the US
before the deadline, and those
in the US to stay put for the fo-
reseeable future, leading to In-
dian travel companies and air-
lines anticipating inbound
cancellations for the coming
festive and wedding seasons.

One X user, Kaustav Ma-
jumdar, posted from his hand-
le @KaustavMaj94587: “Extre-
mely sad situation. An inter-
national flight packed with In-
dians (coming for Durga Puja)
from Bay Area had completed
boarding & was due to leave
San Francisco airport, when
the news about H-1B visa new
rules broke. Indians aboard
panicked, pleaded to get off
theplane, butalas.”

A spokesperson for India’s
largest online travel agency,
MakeMyTrip, said: “There
has been a notable increase in
last-minute bookings to the
US since (Saturday) morning.
This increase in bookings for
same-day or next-day travel is
atypical for a longhaul seg-
ment.” At Bengaluru's Kem-
pegowda International Air-
port, families queued at ticket
counters. “I've been calling
airlines and agents non-stop
for the past six hours,” said
Arjun Varma, asoftware engi-
neer. “All seats are gone or cost
afortune.Itfeelslike the world
has turned upside down. It is
costing me Rs 2.7 lakh for an

/ €A
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economy ticket and T will re-
ach only at 2pm on Sept 21, so L
don’teven know what Iam go-
ingtodo...” hesaid.

For Suresh (name chang-
ed), the timing was devasta-
ting. He flew to India two we-
eks ago with his daughter to
commemorate his father’s de-
ath anniversary, leaving his
wife and toddler in the US. “T
am not booking flights in a
hurry. I'd rather stay here
thanrisk beingdeported.”

Corporate employees in
Bengaluru expressed dread.
“My manager sent me an ur-
gentnote: getonaflight imme-
diately or face the new $100,000
visa fee,” said a data analyst
from Bengaluru. “T feel trap-
ped. How do you pack your life
inlessthan 28 hours?”

Shravya Jayaprakash of
‘Whitefield, Bengaluru, who
was visiting relatives, said,
“Even if I manage to book a
flight now, there’s no guaran-
tee I'll reach in time. What if
it'sdelayed?Ifeel like my who-
lefuture ison hold.”

Anil Kalsi, Travel Agents

Federation of India V-P, said:
“All nonstops leaving for the
USon Saturday and early Sun-
daymorninghave been nearly
sold out. The situation is very
fluidasof now. H-1Bholdersin
the US have been advised to
stay there and those here have
either tobeat deadline or their
employers have to pay the fee.
The Diwali and festive time
travel to India by the affected
diaspora will be impacted.”

Officials of multiple airli-
nes stated that they noticed a
spike in search for US flights
on Saturday.

“Foreign airlines’ flights
were any anyway almost full
sothere wasnoroom foralast-
minute spike in bookings.
Unitedand American haveon-
1y one daily nonstop to & from
India. Air India has reduced
itsflights, including to the US,
after the Ahmedabad crash,”
saidanagent.

Air India currently has 80
weekly nonstops between Del-
hi, Mumbai & Bengaluru and
New York (JFK & Newark),
Chicagoand San Francisco.

order leaves families
stranded, torn apart

Amisha Rajani &
Nithya Mandyam | Tnn

Bengaluru/Hyderabad: A
stroke of Trump’s pen, a
$100,000 visa fee. Panic across
India’s tech corridors, heart-
break inside homes, and suit-
cases lying unpacked as travel
plans collapse overnight.

Indians make up more
than 70% of H-1B holders, and
confusion now grips those
stuck abroad or preparing for
visa stamping appointments.
“I've been in US for a decade
now after completingmy MSc.
Iworkatafirmin Chicagoand
came to India with barely one
suitcase for two weeks. My
stamping is scheduled at Hy-
derabad consulate on Sept 22.
My wife and child are in US
while I am stuck here,” said a
professional from Mumbai.

“I cannot fly back by Sept
21, as my appointment is on
Sept 22. No employer is going
topay one lakh dollars regard-
less of one’s contributions.
I'munsureif my visawilleven
be stamped,” he said.

Another engineer in Los
Angeles, who planned a Nov
stamping in Hyderabad, said
her company warned her not
to travel. “They told me not to
risk it. It's hard because I ha-
ven't seen my parents in two
years, but I can’'t jeopardise
my career,” she said.

A38-year-old witha Decap-
pointment said his multina-
tional’s legal team was prepa-
ringtochallengetherule inco-
urt. Immigration consultant
Ankit Jain said his firm had
received “dozens of panic
calls since morning”. He ad-
ded: “We are asking those in
the US tostay put, and those in
India to wait for clarity. Com-
panieswillact.”

The impact ismassive —of
3.9lakh H-1B visasapproved in
2024, T1% went to Indians, fol-
lowed by 11.7% to Chinese. If
the US shuts its doors, talent

The impact is

assive — of the 3.9
lakh H-1B visas
approved in 2024,
71% went to
Indians, followed by
11.7% to Chinese. If
United States shuts
its doors, talent and
projects may sl
to India, boosting its
start-up ecosystem,
experts predicted

andprojects may shifttoIndia,
boosting its start-up ecosys-
tem, experts predicted.

Yet behind the statistics,
heartstring-heavy stories ha-
ve emerged of families wat-
ching reunions collapse.
Bengaluru resident and reti-
red PSU employee Raghunan-
dan Murthy said his son can-
celled plans to attend his
grandfather’s funeral. “My
father passed away Friday My
son chose to fly down to pay re-
spects to his ‘thata’, but had to
cancel. One stroke of Trump’s
pen has disrupted everyt-
hing,” hesaid.

Shreya Iyer was counting
down to her graduation with
her brother. “He promised to
come. Now he says it’s impos-
sible. Families are treated as
collateral damage.”

For elders, the policy feels
cruel. “Tam too weak to travel
abroad, and if my son cannot
come here, I may never see
him again,” said Lakshmi Na-
rayanan, 72. Another woman
said her daughter hasn’t been
home in three years. “She fi-
nally got her H-1B. She tho-
ught of coming home, but this
rule makes it impossible.” A
parent summed it up: “This is
not about jobs or fees — it is
about families being torn
apart. The cost is more than
money. It isemotional.”

CHITTARANJAN LOCOMOTIVE WORKS
q CORI M [5]

ler No. 70/25/0029  Date: 11/09/2025.

OPEN

NORTHERN RAILWAY

ENDER NOTICE

fidyut Bhawan” Near

POWER TRANSMISSION CORPORATION OF UTTARAKHAND LTD.
(A Govt. of Uttarakhand Enterprise]

ISBT, Crossing, Saharanpur Road, Majra, Dehradun-248002
Corporate ID U40101UR20045GC028675, Tol. no. 0135-2642711

THE TIMES OF INDIA

To get started with your copy of The Times of India, please call 1800 1200 004

PUBLIC NO

Notice is hereby given to the general public, including our dealers,
retailers and consumers, that ELCA Cosmetics Private Limited
(elcaindia’/The_Company), engaged in he business of importing
204-206 Tolstoy
Sovee, 33 Tolstoy Marg, New Delhi, 110001 and its commercial office at
904, 905, 906, 9th Floor, Godrej BKC, Plot C-68, G Block, Bandra Kurla
Complex, Bandra East, Mumbai - 400051, will be revising the retail sale
prices (MRPs) of certain of its products with effect from September 22nd,
2025 due to GST rate reduction as per Notification No. 9/2025-Central
Tax (Rate)dated 171h September 2025 as perthe detais below. Toclariy

ST rate has been reduces

regarding the revised retail sale price

the revised retal sale prce wil apply

communication to all its authonsed retailers, dealers and distributors

only to those products where the
ompany wil also issue a suitable

of such products.

Product Category | _Current GST Rate New GST Rate
‘Shampoo and Hair O 18% 5%

Face Powder 18% 5%
Candle 12% 5%
Shave Gel 18% 5%
For the convenience of everyone, det

pricelistare also available on the belowin}

tails of the old and revised retail sale
k.

Consumers are advised to check the applicable evised reta sale price

ret
For

purchase.
ELCA Cosmetics Private Limited
Sd/- Rohan Vaziralli

(Authorised Signatory)

CHITTARANJAN LOCOMOTIVE WORKS
E-Tender Notice @
PCMM/CLW/HWH on behalf of the
President of India invites clectronic bids
from established reliable manufacturer for
supply of the followings. The following
E-Tender/s is for supply of materials for
manufacture of Electric Locomotive. The
Prospective! likely suppliers are requested
o look up the website www.ireps.gov.in
These are E-Tenders only electronic offer
bids shall be accepted. For detailed
instructions please refer to website. [A]
Tender Notice No: PCMM/CLW/
HWH/E-Procurement/48, Dated:
11/09/2025. SI. No.; Tender No.;
Description of Stores; Quantity; Due
On; Tender Cost are as follows: [292];
31252945B: 1) RUBBER PACKING
[SPONGE] FOR OCU 1500X40X 14 MM,
[CELLULAR RUBBER] as per CLW
SPECN. NO. ASTMD-1056-GRADE RE-
43C GR. 2) RUBBER PACKING
[SPONGE] FOR OCU 1250X70X 14 MM,
[CELLULAR RUBBER] as per CLW
SPECN. NO.ASTMD-1056-GRADE, RE-
43C GR. [Quantity Tolerance (+/-):
Ttem Category: Normal, Total PO value
variation Permitted: Max § lacs]; As Per
Tender/ Document; 25/09/2025; T 0.00.
[293]; 14252749A; C K T
BREAKER WITHOUT AUXILIARY
CONTACTS (TYPE - 8) TO SPEC/DRG.
No. CLW/ES/3 /0050/C; As Per Tender/
Document; 26/09/2025; ¥ 0.00. [294];
30255010; Portable Spectrometer for
Chemical Analysis, Qty. 02 nos., as per
Specification No. MT/2382 Date
29.08.2025; As Per Tender/Document;
07/1012025; X 0.00. [295]; 14252741A;
AUXILIARY CONTACTOR FOR VCB /
PANTOGRAPH IN SBI & SB2 TO
SPEC./DRG. No. LW/ES/3/0040/C:
As Per Tender/Document; 10/10/2025;
% 0.00. [296]; 252551015 Griv/Shot Blasting
Plant, Qty. 01 no. as per Specification no.
MT/2357 Date 16.06.2025, HSN Code:
84243000, [ Warranty Period: 24 Months
after the date of delivery]; As Pe
Document; 06/10/2025; T 0.00. ["!7],
14252671A; 1) SET OF GASKET FOR

rage,

The Following corrigendum is prepared
against " 0/25/0029
for procurement of “INTEGRATED
LOCOMOTIVE KIT FOR WAG-9H
CLASS OF FREIGHT ELECTRIC
LOCOMOTIVE” ie. Re-scheduling the
Date of Tender Opening (TOD):

No.

From

existing: 18092025 To Be Read As
n 18102025 _—
S O e PRz For v CLw Chtaraatan

509 feats -
EXPRESSION OF INTEREST (E.O.1)

For & on behalf of the President of India, Chief Workshop Manager, N.Rly. C&W
workshop, Jagadhri Workshop/Yamuna Nagar invites open e-tender for the following

work:

1 [Name of
Iwork

[Work of “Dropping and Refitting of CBC and Draft Gear Assembly of all
types of Wagons with Lock Bolting/Riveting for a period of 30 months at
Northern Railway, C&W Workshop, JagadhriWorkshop."

E-TENDER CORRIGENDUM-10
The last date of submission of the E-Tender for “Augmentation of
Transformation Capacity from 132/33 KV, 3x40 MVA T/F to 132/33 KV,
2x40+1x80 MVA Transformer at 132 kV Substation Majra” against Tender
no. PTCUL/E-Tender/C&P-11/SS-22/2024-25 is hereby

2 [Location|

Northem Railway, Carriage & Wagon Repair Shop, Jagadhri Workshop,
YamunaNagar, Haryana-135002

[Tender Value Rs.

78,60,205.45/-

extended upto 03.10.2025 15:30 Hrs. For more details please visit e-tender
website www.uktenders.gov.in (tender id no. 2025_PTCU4_82182_1)
and for e-tender corrigendum notice our website www.ptcul.org. All other

[Quantity

As per Scope

3
0
5 [Cost of Tender form | Nil Forany E-Tendering, pl taict+81-8396!
5 [Ermetmoneyarount | SHH: Dated 19.09.2025 Superintending Engineer (C&P-I)
7 |Completion period of the | 36 months from the date of issuance of Letter of
\work Acceptance

Expression of interset is invited for State Sewerage and Waste Water Policy
2016 action plan for Reuse of Treated waste water in Rajasthan 2019 18/09/2025
to 02/10/2025 2.00 PM. Technical bid will be opened on 02-10-25 3.00 PM.
Other particulars of the bid may be visited on the procurement portal

in) of the state and The
Value of the two procurementsis Rs. 15 lakh.

UBN No.: UAL2526WSLE00252
Raj. Samwad/C/25/10508 Jiferemet T

8 |Date & Time for submission of tender form

13.10.2025 1ll 15:30 hrs.

9 [Opening

closing oftender.

13.10.2025 il 15:35 hrs. Tender opening will be done any time after the
ing time. The tenderers are not required to be present during
the opening. Railway reserves the right to open the tender any time after|

10|Website particulars | www.ireps.gov.in

SERVING CUSTOMERS WITH A SMILE

No: 6-5/101/Tender/2024-25 Dt. 18.09.2025 2898/2025

Rajasthan Medical Services Corporation Ltd.

B e s e e e i

Phone No: 0141-2228066, 2228064 Website: www.rmsc.health.rajasthan.gov.n
IS 2RSE01ISG0IS06T E el adprmacOraprtan gorin
Ref. No. : F.02(430)/RMSCL/PROCUREMENT/DRUG/NIB-09/2025/1970  Dated - 15/09/2025
NOTICE INVITING E-Bids
e- Bids are invited by RMSCL, Jaipur from bonafide MANUFACTURERS /LOAN
LICENSEE / IMPORTERS / CO-MARKETERS with sole marketing rights for imported
proprietary items for rate contract cum supply and empanelment of bidders for Drugs

FORM A
PUBLIC ANNOUNCEMENT
Under Regulation 6 of the IBBI
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
FOR THE ATTENTION OF THE CREDITORS OF
SANGHVI BEAUTY & TECHNOLOGIES PRIVATE LIMITED

Sealed Tenders / Quotation are invited from eligible and
reputed vendors for the supply, installation and
commissioning of equipment, machinery, tools etc.
under the AICTE IDEA Lab initiative. For details, refer
“Tender for IDEA Lab” - available at institute website
(https:/igalgotiacollege.edu/). Tenders can also be
emailed to idealab@galgotiacollege.edu; latest by
September 30, 2025.

GALGOTIAS COLLEGE OF
ENGINEERING & TECHNOLOGY
1, Knowledge Park-Il, Greater Noida - 201 310

Web : www.galgotiacollege.edu

& Medicines. The last date of submission of duly filled up form along
on e-proc i.e. http://eproc.rajasthan.gov.in and submission of fees is up to 6.00 PM

RELEVANT PARTICULARS
.| Name of corporate debtor 'SANGHVI BEAUTY &
rs TECHNOLOGIES PRIVATE LIMITED
2. [Date of incorporation of corporate | 12" August 2015

debtor

of 13.10.2025 Detals of NIB may be seen at the website of State Public P

2) SET OF GASKET FOR WAG-9HC
(CONSISTING OF 04 ITEMS) FOR
ELAAU/DANKUNITO DRG. /SPEC. No.
CLW/ES/3/0142/G ( set detail attached).
[Quantity Tolerance (+/): S%age, Item
Category: Normal, Total PO value variation
Permitted: Max 8 lacs]: As Per
‘Tender/Document; 03/10/2025; T 0.00.
1298]; 14252527C; SURGE ARRESTER
TO SPEC./DRG. No. CLW 3/0016/C;

As Per Tender/Document; 16/10/2025;
2 0.00. [B] Tender Notice No: PCMM/
CLW/HWH/E-Procurement/49 Dated:
Tender No.:

12/09/2025. SI. No..

14252720A; SET OF PIPE SADDLE
FOR WAG-9HC TO SPEC/DRG No
CLWI/ES/3/0038/F (set details attached)
[Quantity Tolerance (+/-): S%age, \Iem
Category : Normal, Total PO valu

variation Permitted: Max § lacs J; As Per
Tender/Document; 03/10/2025; X 0.00.
1300]; 14252931; TERMINAL BOX TO

Portal th 5 jasth
health, i
Estimated Value (Rs.)- 371.90 Crore
UBN Mo, Msc2526515c00034
LRaiSamwacticr2s /104 Executive Director (Proc.)

RAJASTHAN HIGH COURT, JODHPUR

EOI (Expression of Interest)

No. HC/SK/Procurement/EOI/2025-26/24 Dated 12.09.2025
Rajasthan High Court, Jodhpur, intends the construction of New Guest
House at site of Bungalow No. C-6 & C-58, PWD Colony, Residency
Road, Jodhpur. For this purpose Expression of Interest (EOI) are invited
from eligible work C Agencies / C whichis
to be of India or State which are
proficient in this work and also as specified in SO No. 135 dated
04.09.2013 (as amended time to time) issued by finance (G&T)
Department Govt, of Rajasthan, up to dated 07.10.2025 at 05:00 P
Other pamculars ol EOI may be visited on lhe procuremem porlal

dian.go thal in) of die
state and M(ps //hera nic.in. (Approxlmaled Pro]ecl COS\(mcl ofalltaxes)
isRs. 18.60 Cr.) By Order
UBN is RHC2526WLOB00024 Registrar
DIPRIC/13696/2025 (Classification- -1l)

jasth: fromthere.

ROC Pune-Incorporated under the
(Companies Act,

(Authorty under which corporate
debtors are incorporated / registered

-

Corporate Identity No. U72900PN2015PTC156163

‘Address of the registered office and | Regstered address: Sanghvi House,
principal offce (ff any) of Corporate | No. 10512, Shivaij Nagar,
debtors Pune - 411005, Maharashtra

6. [Insolvency commencement date in | 12" September 2025
respect of corporate debtors
7. |Estimate date of closure of insolvency | 117 March 2026

resolution process

(A Government of Inc

ng)

NOTICE INVITING OPEN-E-TENDER

On behalfof Konkan Railway Corporation Ltd, Senior Reglcr\a\ Engineer,
Open E-Tender For

Sr. No.: 1. Name of work: Complete Renewal (Replaoemem) of 8 nos of|
turnouts under Sr REN/Ratnagiri section. Tender Notice No.: KR-RN-W-
2025-17A, (Second Call) (Short Notice period of 14 days), Date:
19.09.2025. Estimated cost: Rs. 63,82,825/-. EMD: Rs. 1,27,700/-. Last|
date and Time of depositing of tender on line: 03.10.2025 upto 15:00 hrs.

Name and regstration number of
the insolvency professional acting as
Interim Resolution Professional (IRP)

Beleyur Resolutions Private Limited
Represented by its Director and
Insolvency professional Ravindra
Beleyur. Reg. No. IBBIIPE-0163/
IPA-1/2023-24/50073

Sr. No.: 2. Name of work: Complete Tumout Renewal 6 nos under SrREN/
Ratnagiri section. Tender Notice No.: KR-RN-W-2025-20A, (Second Call)
(Short Notice period of 14 days), Date:19.09.2025. Estimated cost:
Rs. 66,83,307/-. EMD: Rs. 1,33,700/-. Last date and Time of depositing|
oftender on line: 03.10.2025 upto 15:00 hrs.

'Address and e-mail of the Interim
Resolution professional, as registered
with the Board

“Shreevalhsal, 426, 19" B Cross,
3% Block, Jayanagar, Bengaluru -
560011. Tel: +91 80 26540193
Email:p@beleyur.com

For further details, contact office of Regional Railway Manager, Office,
MIDC area, Mirjole, Ratnagiri. (Web site: https://www.ireps.gov.in)

SPEC./DRG. No. CLW/ES;
[Quantity Toleranc (+-): S%age, Item
Category: Normal, Total PO valu variation
Permitted: Max 8 lacs J; As Per Tender /
Document; 06/10/2025; ¥ 0.00. [301];
25255139; Magnetic Particle Testing
Machine for Axles, Qty. 01 no. as per
Specification no. MT/2384 Dated
30.08.2025, HSN Code: 90318000.

[Warranty Period: 36 Months afler the date
of delivery]:

As Per Tender/Document;

Pancl for Primary E
per BLW Drg Nos. ELSK-178 to 182 &
ELSK-198 10199; As Per Tender/
Document; 08/10/2025;  0.00. [303];
14252674A; SET OF BLOWER GASKET
FOR  WAG-9HC o
SPECN.NO.CLW/ES/3/0457/F (SET
DETAILS A TTACHED) [Quantity
Tolerance (+-): $%age, Item Category
Normal, Total PO \,a!uc variation
Permitted: Max 8 lacs J; A nder/
Document; 03/10/2025; % ono. 130413
14252652A; SET OF NON-METALLIC
PIPE (SMOKE DETECTOR PIPE) FOR
WAP-5 TO DRG. / SPEC. NO.CL
W/ES/3/0413/C (set detail attached)
[Quaniity Tolerance (+/-): S%age, ltem
Category : Normal, Total PO value
variation Permitted: Max 8 lacs J; As Per
der/Document; 04/10/2025; T 0.00.

Office of the Deputy General Manager-1, BSWML, 1st Floor,
BBMP Building, Thimmaiah Road, Vasanthnagar, Bengaluru-560052.

No: DGM-1/(BSWML)/PR/225/2025-26 Date: 19.
CORRIGENDUM-3
Updation of Calendar of Events for Tender Notification.
1) This Office Tender Notification No: DGM-1/BSWML/
TEND/08/2025- 26, Dated: 30-07-2025.
2) Corri 1 No: DGM. RI 2
Dated: 18-08-2025.

2 No: DGM. 21

BENGALURU SOLID WASTE MANAGEMENT LIMITED 2N
it

Sub:
Ref:

10.| Address and e-mail 1o be used for | Beleyur Resolutions Private Limited e ST ST
with the Interim ‘Shreevathsal, 428, 19" B Cross, @) @S, o Frfor fa, = .
Resolution Professional 3¢ Block, Jayanagar, Bengaluru - TS S, AT FSie, S
560011. Tel: +91 80 26540193 " & i No. 05065200034
Emall i E-Mail: diffmail.com _E-Mail :
1. | Last date for subrmission of claims | 6" Oclober 2025 [TUF 29051 SAC TRl b 2B
12.| Classes of creditors, if any, under | Not Applicable Public Work Department Government of Uttrakhand
clause (b) of sub-section (64) of National Inviting Bidding (NIT)
section 21, ascertained by the IRP On Behalf of the Governor Of Uttrakhand the
13.|Names of Insolvency Professionals [ Not Applicable Executive Engineer Provincial Division PWD
identified to act as Authorised Champawat hereby invites Request for proposal for
f creditors in a class Procurement of Consultancy Services for
14.| (a) Relevant Forms and (a) weblink Design/DPR including Architectural / Structural /

(b) Details of Authorised

are available at:

) C 3
Dated: 03-09-2025.
As per the above subject and reference, the calendar of events
for the above tender notification is extended due to Administrative
and Technical reason. The Change in the Calendar of Events is
asshownin below table.
Time Schedule / Calendar of Events:

sl. As per Tender Updated Dates
No. fication / Corri 18&2 Please Read as
” Last Date of On 20-09-2025 On 10-10-2025
Receipt of Tender Upto16.00 Hrs. upto16.00 Hrs.
2 Opening of On 22-09-2025 On 13-10-2025
Technical Bid after 10.30 Hrs. after 10.30 Hrs.

For Further details visit GOK KPP Portal Website:
www.kppp karnataka.gov.in Sd-

Deputy General Manager-1
BSWML

DIPRICP/2899/Adverlo/2025-26

(b) Not Applicable

Notice s hereby given that the Hon'ble National Company Law Tribunal, Mumbai
Bench-Vl has ordered the commencement of a Corporate Insolvency Resolution
Process of Sanghvi Beauty & Technologies Private Limited on 12" September 2025.
The creditors of Sanghvi Beauty & Technologies Private Limited are hereby called
upon to submit thei claims with proof on or before 6% October 2025 to the Interim
Resolution Professional at the address mentioned against entry No.10.
The financial creditors shall submit their claims with proof by electronic means
only. Al other creditors may subit the claims with proof in person, by post or by
electronic means.
Submission of fase or misleading proofs of claim shall atract penaltes.

sd-

Ravindra Beleyur
representing Beleyur Resolution Private
Limited (IPE) - Interim Resolution

Date: 19" September 2025 Professional of Sanghvi Beauty &

Electrical / Sanitary / Interior Design with a
longterm master plan through National /
International Competitive Procurement process of|
following mandir Under Manas khand Mandir Mala
Mission Phase-LII & IIT

1. Purnagiri Mandir (Phase-I)

2. Reetha Meetha Shahib (Phase-II)

3. Guru Gorkhnath Mandir (Phase- III)

4. Maneshwer Mandir (Phase-III)

The Request for proposal (RFP) Document shall be
available online on the e-tender portal of Government of|
Uttrakhand http://uktenders.govin Dt. 30-09-2025 (from
1500 hrs. IST) All relevant information about the assignment
may be obtained from the RFP document.

Executive Engineer

Place: Bengaluru Technologies Private Limited under CIRP

P.D. PW.D. Champawat
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